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1. Introduction

e Online CD (Certified Document) Application is an online application to issue Certified

Document of any Judgments/ Interim/ Final Orders of the High Court of Andhra Pradesh.

e The upgraded version — Online CD Application V4.0 (2025) — introduces a simplified
workflow and a unified fee structure to make the process faster, easier, and more

transparent for users.

REGISTRATION FOR ADVOCATES

2. Unified Registration for Online CD & Paperless Court Applications only for
Advocates.

e The first time Login in Online CD shall be with the Advocate‘s mobile number only. At the
time of registration, the Advocate must set Username and Password. Afterwards, the
Advocate can login either with Mobile OTP or Username and Password.

* This Username and Password can be used to access both the Online CD Application and

the Paperless Court Application.

A. For First time Registration

e Navigate to https://digi-apply.aphc.ap.gov.in/ecdappv4/login.php
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e Select ‘Advocate’

e Enter Mobile Number

e OTP will be sent to the mobile number.

* In the screen below, Enter OTP and Captcha and then Click on ‘Login’.

* Create a Username and Password, and complete the remaining registration
details. The registered credentials will be the same for both the Online CD

Application and the Paperless Court Application.

e The same registration process applies to Party-In-Person applicants, except they

are not required to create a Username and Password.
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3.Regular Workflow (Applicant)

¢ In the screen below, two options are provided.
a. Apply foraCD

b. Download all CD(s) that were already applied and made ready.

A. Apply CD
¢ In the screen below, enter the case details and click on search.

e Chek details of case once.After that,

* Enter the details of the orders you require for Certified Documents.

e After entering all the details, you will be able to see the Apply and

Pay button displayed on the screen below.
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e After clicking on Apply and Pay, you will be redirected to the
payment gateway to complete the payment of Rs. 25/- per CD

Application, as shown in the screens below.

e Click on Online Payment and select SBI. The screen shown below will
appear, where you can choose any preferred payment mode and

proceed with the payment.
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¢ Once this Acknowledgement page is displayed, it indicates that the

CD application has been successfully submitted.

B. Download CD

Click on Back to Home button on the acknowledgement page, or click

on Download CD button after logging in.
¢ It will redirect to CD application page as shown in below screen.

e On this page, you can track the status of your CD application. When
submitted, it will show as Pending. Once the CD Section uploads the

document, the Download button will become available.

¢ Click on the Download button to obtain your CD document, which

includes the order along with the facing sheet and digital signature.
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